RAJYA SABHA [17 AUGUST, 2000]

CALLING ATTENTION TO A MATTER OF URGENT PUBLIC IMPORTANCE

Situation arising out of closure of saveral units of Khadi and Village
Industries in the country

DR. MANMOHAN SINGH (Assam). Sir, | beg to call the attention of
the Minister of Small Scale Industries and Agro and Rural Industries to the
situation arising out of the closure of several units of Khadi and \illage
Industiies in the country.. fnterruptions) . ..

MR, CHAIRMAN: | have called Dr. Manmohan Singh...
(interruptions)... Nothing will go on record.. finterruptions) ...

SHRI N, THALAVAI SUNDARAM (Tamil Nadu): Sir, we are walking
out in protest,

(At this stage, some hon. Members left the Chamber)
SHRI NILOTPAL BASU (West Bengaly: Mr. Chairman, Sir, ...

MR, CHAIRMAN: | have already called DOr. Marmohan Singh
Linterruptions) .. .Nothing will go on record.. finterruptions) .. l.et the Minister
make her statement..finterruptions)...The whole thing ¢an be taken up later
on . {interruptions}... | have already called her .. dnterruptions)... Nothing can
takes place now .. .finterruptions)... Yes . (nterruptions)... Afterwards
Jfinterruptions) . After the Calling Attention .. Jfinferruptions)... | said, 'after
the Caling Attention’ . {nterruptions)...The other hon. Members have taken
your time .. J{nterruptions)..l will permit you.. dnterruptions)... | cannct
inferrupt  the Calling Attention., finterruptions) ... After the Calling Attention
L{nterruptions) ... Let the Minister make her statement.. finterruptions) ...

THE MINISTER OF STATE OF THE MINISTRY OF SMALL SCALE
INDUSTRIES AND AGRO AND RURAL INDUSTRIES  (SHRIMAT!
VASUNDHARA BAJE). Sir, the Khadi and Village Industries Commission
(KVIC; i1s a statutory organisation established by an Act of Parliament
namety, the Khad and Village industries Commission Act, 1856 {No. 61 of
1956). 1t is, mainly, a service organisatton engaged in the promotion and
development of Khadi and Village industries (KV!) in rural areas.
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The development programmes of the KVIC are implemented
through 30 State/UT KV Boards which are statutory organisations
established under State laws, 5749 institutions registered under Societies
Registration Act, 1860, and ‘30130 Co-operative Societies

The Government is committed to the view that it is necessary to
provide respectable employment “tc people to allow them to lead a lfe of
cignity. And it is because of this reason that the government is paying
utmost attention to the employment generation programmes being
impiemented through the KVIC,

The KVIC is extending financial assistance to its implementing
agencies in the form of grants, rebates and subsidies. The major portion of
the grants given to the Commission is for disbursement of rebates on retall
sales of khadi as well as subsidies on village industries. In the last three
years this Government has made a special effort to release additional grants
to clear all pending rebate claims. The banks were also motivated to give
requisite credit to the Khadi and Village |ndustries. Against an actual
release of Rs. 202 crores to the KVIC under Plan, in the financial year 1999-
2000, a sum of Rs. 320 crores has been provided in the current financial
year.

On the basis of the recommendations of the high-power
committee, constituted under the Chairmanship of former Prime Minister Shri
P.V. Narasimha Rao, the KVIC introduced the Margin Money Scheme for
financing viable wvillage ndustries projects. Since the iniroduction of the
Scheme, a sum of about Hs. 367 crores has been released by the
Government for implementation of Rural Employment Generation
Programme. Since | have taken over charge of this Ministry, Sir, | have laid
special emphasis on the utilization of funds rather than just the mere release
of them. It may be seen that the utilization of the advance margin money
placed wih the banks til the year 1999-2000 was only Rs. 20.0& crores
which has now increased in the last so many months to about Rs. 100
crores.,

in order to preserve the spirit of Swadeshi and the model of seif-
reliant growth of KVl Sector, Government is providing huge subsidies and
grants to the Khadi Sector. During the years 1988-09 and 1999-2000 Hs.
149.09 crores and Rs. 140.69 crores respectively have been paid as khadi
rebate which was an all time record. During the current financial year also,

adequate funds to the tune of Rs. 129 crores for Khadi rebate have been
provided for payment of khadi rebate claims.
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In addition ¢ the financial assistance in the form of budgetary
resources, . the Government has also extended a guarantee to the R8I for
extending a line of credit of Rs. 1000 crores through consortium of
Nationalised Banks to the KVIC for releasing term loans to Khadi and Village
Industries Sector,

| would also like to mention that concerted efforls have been mads
to root out corruption in khadl rebate. Regular vigilance raids have been

conducted in various parts of the country to detect malpractices in the
claims of khadi rebates and to make a distinction between genung and
bogus Khadi and Village Industrial Institutions. in many of these cases, the
institutions were also found to be non-existent or bogus.

i would like to take this opportunity to further inform the House that
as per the directions of the Frime Minister, | am gathering information abouwt
the problems of Khadi and Village Industries and Institutions associated with
it. | have held zonal meetings of the institutions of the Sourthern Zone,
Northern Zone, Western Zone and Central Zone so as to find out ihe
problems and then the solutions 1o the problems of the KVi Sector. |
assure the House that after holding the last such mecing with khadi
institutions in the Eastern and the North-Eastern Zonres, a self-contained
"Whadi Package” will be announced in which we hope 10 include the action
plan as well as the policy framework for at least the next five years 50 that
there is no uncertainty about the Khadi and Village industries Programmes.

Hence, Sir, it is clear from ail this that the Government is taking ali
the necessary steps tc promote khad and village industries and there is no
proposal to close down any khadi and village industry unit.

2t oy foE gl wafa o, 4 o Rrema 5 s wEe g1 oaer
gz &xn & 5 o Rede & ol & a7 Fawr o A ¥ ot &, R & W
fradt 21 e oft St R @ Uk 52 &) e R & g & T AR 2
gatory w9t B Ay BT arfEg ) L (amem).

sft gigere wolly © &%, ...(;gae)), = & o o & ofeg | ().

3ft wurafy  anft Y civares T8 omar &1

DR. MANMOCHAN SiNGH: Mr. Chairman, Sir, | thank the hon.
Minister for the statement that she has made just now. However, she must
be aware of the fact that there is a great deal of unrest in the Khadi
industry, and, sometme ago, the Khadi Sabha 2000 gave a calt for a

People's Movement to draw the attention of the Government to the serious
problems faced by the Khadi Industry.
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It was as early as in November 1898 that a high-power delegation
of Khadi workers from all over the country met the hon. Prime Minister. it is
the contention of the Khadi workers that no effective steps have been taken
by the Government to meet the wvarious demands put. forth in that
memcerandum of November, 19898, | would reguest the hon. Minister to
enlighizn us as tc what s the state of implementation of the various
demands made by the Khadi workers in their memorandum which was
submitted to the hon, Prime Minister as early as in November, 1998. Sir,
the hon, Minister has trie§ to paint a picture which is not consistent with the
realities on the grecund, Only this morning, the hon, Minister rephed to a
Starred Question relating to small scale industries, and that itself shows that
oroduction of khadi, in terms of quantity, is going down year after year,
since 1698-47. From the published figures, it is clear that khadi production
reached ifs peak level in 1995-66.  Since then the production has been
going down. Also, the figures supplied by the bon. Minister with regard tc
empioyment show the same picture, that is, of declining production,
declining  employment, in the Khadi Industry. This is a harsh reality. |
reguest the Government to clarify the position as to what steps they have in
mind in order to reverse the siuation. As Mahatama Gandhi once said:
"Whadi 1 not merely a piece of cloih; it 1s a representative of a powerful
heart-throb: it s a symbol of our national struggle for freecom; it is a
symbo! of national self-refiance.” Therefore, Sir, the Government have an
obligation to come forward with an effeclive long-termy policy for the
development of khadi and village industries. The hon. Minister talked about
a package. A high-power committee, under the then Prime Minister,
devised this package as early as in 1985. | was a member of that
Committee.  That Committee made several recommendations, one of the
recommendations was to creale 20 iakh new jobs for young people in the
xhad and village industries. | would like to know from the hon. Minister
as ‘o what happened to that plan of creafing twe million fresh jobs for
young people In the khadi and vilage industries. The hon. Minister's
statement does not mention anything about that programme, Also, as part
of the implementation of the Narasimha Rao Committee's Report, the Khadi
and Vilage Industries Commission took up three national projects | hand-
made paper, leather and henev udyog. | would tke 1o know ‘what
happened to those national projects which were scught to be implemented
at that time in a mission-criented mede.  The hon. Minister ¢id not mention
anything about this matter as well. Sir, there is armong the khadi workers all
over the country a considerable amount of dissatisfaction about the working
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of the Khadi and Village Industries Commission. The khadi workers have
been compldaining that the Commission needs to be reconstituted: that it
must have people who have expert knowledge and commitment to the
cause of khadi; and | am told, for a year now, the reconstitution of the
Commission has been delayed. 1 would like to know from the hon, Minister
as to what are the plans of the Government to reconstitute the Khadi and
Village Industries Commission. The problems that the khadi industry faces
in this country are: problems of technological upgradation; problems of
marketing support and problems of effective credit support,

Sir, the hon, Minister has talked about term loans. She has also
tailked about the margin money scheme. | do believe that khadi and village
industries require a more energetic and a more dynamic approach to the
credit needs of this vital sector of the economy. For a long time, the banks
in our country are implementing a scheme of differential rate of interest.
i do believe that any funds which go to the khadi and village industries from
the banking sector must be on highly concessional terms, taking into
account the economic weakness of these sectors of our economy. |
mentioned last time, i.e., on 9" of August, Sir, that when we talk about the
development of our economy, the khadi and village industries would
continue to play a very important role in the modernisation, expansion and
development of our village economy. Under ng strategy of development,
our large industries. or modern small industries can take care of all the
backlog of unemployment. in the process of development, whatever our
long-term vision might be, we have to create a viable social safety net, and
the development of khadi and vilage industries ¢an play a very important
role in creating those viable social safety nets so that the under-privileged
sections of our people will not be hut in the process of social and
economic development. Sir, there are a few other guestions. After a great
delay, the Government bhas recently announced the rebate for the current
year. | submit to the Government that this yearly uncertainty about the
rebate for the khadi industry comes in the way of iong-term planning of
prodiuction and marketing of khadi. Therefore, 1 would like to request the
Government that it should announce a medium-term policy for the rebate so
that the production and sale of khadi does not suffer year to year because
of the uncertainty associated with the rebate process. Sir, the hon. Minister
has also referred to certain Plan expenditure. The Narasimha Rao
Committea, if | remember correctly, had drawn up a medium-term plan
costing about Rs, 5,700 crores, over a certain period of time. | would lke
to know from the hon. Minister as to what is the present intention of the

678



[17 AUGUST, 2000] RAJYA SABHA

Government. Sir, | think the time has come when the Government ocught 10
announce, on a long-term basis, the Plan assistance that it proposes to
extend to the khadi and village industries in the next five -years so that the
planning of production, planning of upgradation of technology and other
activities in the khadi and village industries can take place _on a systematic
basis, Sir, we have read in the newspapers that the Government has
appcinted the Fergusson or Anderson Gonsulting Group to ook at the
problems of khadi and village industries. | would like to know what are the
recommendations of this Group and what is the Government's reaction with
regard to the implementation of the recommendations of this Consulting
Group. Sir, this year happens to be the diamond jubilee year of the
establishment of the All india Charkha Sangh by Ghandij 75 years ago. 1t is
only befitting that in this diamond jubilee year of the Al India Charkha
Sangh, the Government should take the initiative in organising the
celebrations. | would, therefore, request the hon. Minister {o tfell us as to
what she proposes to do in this matter.

Sir, these are some of the issues which are agitating the khadi
industry and it is because of a lack of helpful attitude on the part of the
Government that the Khadi Sabha 2000 had given a call that from 1% to 7"
August, all khadi bhandars would remain closed.

Khadi is too important and too emotional a subject, and the whole
House, | think, would be of one mind that this country should do all it can
for this. It is not merely a question of money but it is also a question of the
total dedication and commitment of our country as a whole that this national
symbol of our self-reliance should remainh alive, that khadi and village
industries should grow and thrive and that this is the only way to deal with

the problems of chronic underemployment and unermployment in our rurai
areas.

Thank you.
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ME. CHAIRMAN: Please speak on the points raised.

3ft A5 uere WAA : ®, wiEe 75 ¢ B a5 e ufdiw oTe @ weg A
T NIr? AWEE TEl B IAC B TAI7

ME. CHAIRMAN. We have to complete it by 1 o'clock.
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A ARGE # B FAN TS qien B! W pTE udw ovdl ¥ uw eRAE T Bear o
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SHEI NILOTPAL BASW:  Mr. Chairman, Sir, is | that from now on
you are to follow this format for Caling Attention Motions,  There was some
discussion and you had decided on the general format to be foliowed,

M. CGHAIRMAN: | have already told him.
SHF’.! NILOTFPAL BASU: | am just Crawing your attention,
. CHAIRMAN: | have already drawn the atlention on this issue,
SHF?r VEDPRAKASH P, GOYaAL: Sir, what | am saying is, why has
this Calling Attention Motion come up when the purpose of it has been lost.

SHERE NILOTPAL BASU:  Sir, | am not casting any aspersions on
the Member. | am drawing you attention tc the kind of format which has to
be fcllowed.

SHRU VEDPRAKASH P, GOYAL: Even though the agitation has
been called oft, what | am pointing out is that there was no logic for the
agitation. No outiet was closed. - My point is, to what (s the relevance of
the Caling Attention Mction, And since the question has been raised, some
points have to be put before the Hon, House.
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MH. CHAIRMAN: You put the question.

SHRI VEDPRAKASH P. GOYAL: | am putting.  What steps the
Government proposes to take so that such a situation doesn't arise again?
Number two; the new consultants are agan in the news. They have
divorced from each other. With the change that has taken place in their
consultancy company internationally, what will be its effect on our
assignment”? The company that was given the assignment was not a
consultancy company, but an accounting company. | would like to know

from the Minister as to when she will place the report on the Table of the
House for a discussion. Thank you,

MR. CHAIRMAN: Mr. Ram Dec Bhandari. Not here. Mr. Saniay
Nirupam.

i} dory e (Wenrsg) - wuofa Welgd, wiel s El gd e 99 O)
31, 7T e Wt A o e gwTg @ €S9 WO W A A9 A f o ued
| & A=At 73 98 ¥ T HIERa B BY 99 WAl B TS $ THT G
el & |
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MR, CHAIRMAN: Mr. Gavai. Not there. Mr. Margabandu.

SHRI R. MARGABANDU (Tamil Nadu): | thank you, Mr. Chairman,
for giving me thic opportunity. Khadi and hardloom are the second largest
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sector, after agriculture, in india.  in this sector, neariy 65 lakhs of persons
ara engaged In producing matarial.  Bui, unfortunately, they are not able to
compele with the powerloom and other secters. B is unforiunate that only
11 textiles have been exclusively allotted for production by handloom. For
Khadi, for 1989-2000, nearly Hs.132 crores nave been aliotted by the
Government, But, unfortunately, the banks are not coming forward to
spend that amount. Only Rs.40 crores were spent and the remaining
amourt s still there unspent. | would like o know whether the Government
s aware of this lethargy on the part of barks to extend the credit of margin
monay {0 the village industnies.  [s the Government going to take steps 1o
implement the scheme and make them spend this money for the parsons
who are in need? In Tamil Nadu, Mr. Chairman, there is a scheme for free
supply of ‘saris and 'dholis’ to the old pecple who have no provider and to
those who are living below the poverty line. The Government itself suppties.
ihe Government procures ‘saris' and 'dhotis' and gives them to those
people,  Qur late leader, Dr. Annadural, considering the plight of the
manviacturers of Khach and handloom, tock up their cause and he himself
Rad shouldered the respensibdlity of seling those goods, (o augment the
fund far the producers. | would ke to khow whether the Government is
going to take such steps to see thal all the goods that have been
manufactured ars procuted Dy the Government iteelf and distnbutew to the
cersons who arg In need and whethar it would give the manufacturing cost
clus a marginal profit to thoose persens who are engaged in this sechtor
Thank you.

MHA. CHAIRMAN: Now, Mr. Bratin Sengupta.

SHREE BRATIN SeENGUPTA (West Bengal: Hon, Chairman, Sir, from
ihe Statement and from the staie of figures - some of which have been
giveny in the Statement - it appears that the khadi gramodyog sector has not
suffered any reduction in ds size; it has not been practised. | think there
has been no downsizing, it might appear o, but the basic question
regarding the kKhaa! and village industries is not whether it has been reduced
or not.  The basic question, here, is, the Government, year after year, has
failed to piovide any kind of protection for promeotion of khadi and village
industries. When there has been a woridwide increase in the demand for
these products - from papers to food items, natural foods, handicrafts,
ciothes and fashion garmenis . Jdnterruptions) ...
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MB. CHAIRMAN:  What s your question? Please put your
question.

SHRI BRATIN SENGUFPTA: | am putting it, Sir. There has been a
new concern developed amongst the people regarding pollution-free foods,
natural foods, environment friendly clothes etc. There was a big scope for
the develcpment of khadl and wviliage ndustnes in our country.  The khad
and village industries faded in capturing the growing market of wvarious
products bacause the Government had falled tc promote these industries, n
particular.  Instead, the expanding market of handicrafts etc. has been
captured by the muitinationals, by other private and commercial industries
because they have the aggressive marketing sirategy; they have many other
advertising avenues, and also the capital, the largest, through which they
have made an aggressive marketing and penetrated into a market or
captured the new market of clothes, garments, food items etc., which,
ctherwise, if given a protection for pramnoticn by the Government, couid
have heen captured by tne Khad and Village Industries Commission.  That
I5 where the weakness of the Government 15, and that is where ithe
weakness of Khagi and Village Industries Commission is. it could have
atiained a much higher pasition today; the market of ils products could
have been much higher. Various itemns like natural foocds, handicrafts and
all other village industries could have Lkeen produced by the KVIC in a
greater number by now. Had the Govermnment adequately given the
safequards and protection for promotion of these industries over the years,
the multinationals could not nave able to come. The Government rmust
have known the logic. These mutlinationals, whe, through therr aggressive
marketing, are coming and encroacning upon the khad and vilage
industries' market, are ziso being ousted by a movernent for ecoiogical
food, ratural food, ecological cicthes, environment- friendly and poilution-
free clothes in their own ccuntry. Because of the promotion of their
ndigenous industngs in their own country, these multinationais are no longer
in a position (0 promate the market over thare.  That s why, they are in a
rush 1o capture a new rmarket like incdia. In fact, there has been an
expansicn in the market of clothes, garrments and whatever “ems [ have
mentioned earfier, in India. The Government did not provide the protection,
safeguards and security to the khadi ingustries, which was a dream of
Gandhiji, which was a preduct cf our freedom struggle, which is the largest
employment generating industry in our country, which has got the test eco-
friengdly products in our country. In the absence of adequate Government
orotection, promotion, safeguards and additional nudget, this addiional
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market which has been created in the country, could not be captured by
the khadi industries. Here lies the weakness of the Government. Here lies
the weakness of the industries. It is only because of the faiure of the
Government. Wil the Government look into it?7 Khadi has essentially
survived basically, amongst other things, on the subsidy being provided by
the Government, which was delivered to the masses through an annual
rebate. This rebate has been withdrawn by the Government. But now,
again, the question here is to reintroduce the rebate. On the face of
aggressive marketing strategy of the mutlnaticnals, the rebate on khaaqi
should e mcreased. It should not have been withdrawn earlier, but, it
should have been increased. |t should not be given only during the festivals,
whenever they are celebrated. The scheme for rebate should have been an
armual one, rather than an occasional one.

This initiative was absent from the Government side. | know, Sir,--
the statistics also reveal that from 1955-56 till last year there has been a
three hundred times expansion in the number of khadi cooperatives, boards
and other registered bodies.

As has been pointed out repeatedly on the floor of the House,
there has been large-scale corruption and it has suffered from inaction on
the part of the Government. The workers have not been insured against the
different kinds of onslaughts by different industries. That is why the khadi
and village industries could not be competitve with other aggressive ones.
Becuase of lack of competitiveness, a situation of slackness and sickness
has developed gradually. Had the Government been able {o resist that, the
khadi and village industries could have been promoted to a large extent. |
repeat that when it was taken up by Gandhij anc cour freedom fighters, the
atm was to promote the largest employment-generating industry of our
country. The aim was to provide to the masses of cur country the
cheapest and the best natural and eco-friendly products from cloth to
fashion garments, etc. All these things could not take place because of
lack of initiatives on the part of Government after Government. The mis-
placed prionties of the Government have always given incenfives and
favours to the products of multinationals, to imported products from other
countries, which could have been very well produced by the khadi and
vilage industries of our country.  That is why the Government should, at
this point of time, give adeguate attention to it. It should encourage the
workers by providing annual rebate programmes.  We should try to fight
back so that the ever-expanding market can be captured by the khadi and
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vilage industries. They are capable of doing that. The Government is
releasing funds. There s a package. That is ali right. But the bank
guarantees which are required for the premotion of these industries are not
there. The seed money of Rs.2,000 crores, which is required to uliiise the
Rs.10,000 crore-package that the Gevernment is announcing, is not available
to these industries. The banks generally do not provide any kind of
security, any kind of guarantee, to small-scale industries at the grass-roots
level. All these Government initatives are necessary., They are not there,
Simply providing money and having a package will not sclve the problem.
That is why | urge the Minister to take remedial measures.

MR. CHAIRMAN: &Shri Ramachandraiah. We should finish the
whole thing by 1 o'clock, Otherwise, we will have to continue during the
lunch houwr.

SHRI C. RAMACHANORAIAH (Andhra Pradesh): Thank you, Sir
The last speaxer will always be at a disadvantage.

MR, CHAIRMAN: You are not the last speaker. There are five
more speakers.

SHRI C. RAMACHANDRAIAH: Sir, | would like to draw the attention
of the Minister to certain aspecis of this issue.

MR, CHAIRMAN: Only gquestions should be asked so that the
Minister can reply. The Minister has to reply.

SHRAI C. BRAMACHANDRAIAH: Sir, it is needless to mention about
the tremendous potentialities of this secter and the need 1o encourage and
reviialise this sector. But one aspect has to be taken into consideration,
This i1s a secteor where corruption s rampant. From our practical
experience, we bhave been observing that! certain units, which have drawn
amounts, are not at all existing. They are existing only on letterneads.
The Minister has to evolve a foolpreof system so that the units are made
more accountable for the utilisation of the funds, We should ensure that
the funds which are released are utilised for reviving the units and that they
produce goods which generate income. | request the Government to instruct
the State Governments to constitute task force commitiees for the revivial of
the sick units. Promotion of new industries is one aspect. But more than
80 per cent of the units are in doldrums. It may be due to lack of proper
marketing faciities or due to inadequate working capital.  In this connection,
| would lke tc mertion that the banks are totally unwilling to finance the
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units of the KVIC. The panic-stricken banking industry today is totally
unwilling to give loans thanks to the projects like rin melas, loan melas, etc.,
which had been evolved without ascertaining the viability of the projects, of
the sarlier Governments, which have demolished the banking industry.

The banking industry has tc be geared up. A sense of
commitment and confidence has to be inculcated in them, Now the rnargin
money is being released. If the banks do not release the working capital,
there i3 no use of releasing the margin money. Whatever money is
releasad, that wil go waste or it wilf be diverted. | would like to make
some suggyestions. These units have t{o be made an appendage 1o the biy
units. After globalisation, the products thal are made by the village industry
are unable to compete with the products that are manufactured by the big
industries. Naturaly, the qualily has to De improved. These units have !o
be tinked with the big units so that rmarket s assured. There is need for
bringing about coordination between the KVIC and other rural development
organisations in the States. Since there is a lack of coordination, these
units are not running properly.  Sir, the KVIC is a regulatory body. it is &
supervisory body. Dces it require 5,000 employees? Why don't you
downsize it?7 | den't think you require 5,000 employees to runm this
prganisation. This aspect also should be taken note of, Then a lot of
MNCs are making forays into this sector. The products that are
rnanufactured by the village industry are unable to compete with tne
croducts that are manufactured by tne big industries. What is the thinking
of the Government in this regard?

[THE VICE-CHAIRMAN (SHRI SURESH PACHOUR in the Chair)

How can we make these units marketabie? We need this industry
because it has vast potential for employment. We badly need it. But how
can we mare this industry viable? Sir, they have appointed a High Power
Committez. They had promised to create two milion jobs in five years. Bt
this target could not be achigved, Now they have requisitioned the services
of the Artherson Committee. What | am trying 10 say Is, it 15 not that easy
to make this industry viable. In the changed economic scenario, making the
small industry...

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI}): Kindly put your
pointed questions and conclude,

SHRI C. BAMACHANDRAIAH: { am posing questions.  Every time,
they appsint a Committee. Whether it is a high power commitiee or a low
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1.00 P.M.

cower commitiee or whatever committee, they make iheir recommendations

‘and creata a lot of hopes in the minds of the pecple. But nothing is
achieved. Then tomorrow also they would make the same promise. The

other day, | read in the newspaper that the Prime Minister would make a
statement on the 30" regarding KVIC and other small industries. Let us
adopt a pragmatic apprcach. How are we going to make the KVIC more
viable in the changed economic scenano”  With all the Hls thal are being
faced, | hope the spirit of the Ministry wili not be dampened. The hon.
Minister is committed to do something for KVICG., But let her spirit not
dampen with all the ills that are being faced. Thank you
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SHRI V.V. RAGHAVAN (Kerala): Mr. Vice-Chalrman, Sir, the
Consortium Bank Credit Scheme provided to the khadi and village industry
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units is not at all useful, They charge a heavy rate of interest. Sg, | would
ike to draw the attention of the hon. Minister and of the Khadi Commission
that working capital should be provided to the khadi units at a nominal rate
of interest. Then afone can they avail of this facility, The Consortium Bank
Credit Scheme is not at all helpful for the small units, This is the first point |
would like 10 make.

The second point s with regard to the wages paid to the khadi
workers. The wages paid to them are meagre. They are paid between Hs.
15 and 25. This is a shame on us. So, 1 would request the hon, Minister to
declare a national minimum wage for the khadi workers and implement it
Then only it can help them. Now, fhe skiled workers are going elsewhere,
They are seeking jobs elsewhere. So, it is very important. Thare is an urgent
need to declare a2 minimum wage at the national level and implement it.
Steps should be taken in this regard.

There is another point | want to mention. Thase days, throyghout
the world, people are turning to nature. Peocple are having an inclination
towards envirohment-friendly things. That gives us a vast scope for
exportimg khadi cloth. People are discarding synthetic clothes and the life-
style containing synthetic things. To take advantage of this change, the
Government should make a concerted effort. The Khadi Commission has {o
plan it; and with a wider campaign, | think, we can export our khadi ciothes
to othesr countries.

Sir, there is another point 1o whict | have to draw the attention of
the hon. Minister. There is no scope for marketing the things which khadi
urtits prepare, other than khadi. The Khadi Commission is not doing
anything on that. S, a marketing plan has to be drawn up and the units
should be helped in marketing their produce.

Finally, Sir, 1 fuily agree with hon. Dr. Manmohan Singh on what he
said about Khadi Commission's revamping. The Commission should be

reconstituted with people who can earnestly work fqr the promotion of
khadi.

Thank you, Sir.

SHRI 8. AGNIRAJ {Tamil Nadu): Khadi village induUstries is closely
associated with Mahatma Gandhi. [f we look at the organisation of vilage
society in india, right from the beginning, vilage was a self-sufficient unit.
Seif-sufficiency meant that the artisan living in that vilage met all the
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requirements of the wllage life. It is because of this that in every vilage of
India, there s a cobbler, a blacksmith, a carpenter and so on. |n those
days, these-village artisans used to supply the needs of the villagers for the
consumer items. it is a fact that in those days, the living standard was not
so high and the wiliagers' demands for consumer goods were met with the
products of the village artisans. Fossibly because of this, Gandhiji, during
the freedom struggle, conceived and gave the slogan of Gram Swaraj. This
became the theme for the development process, as conceived by Gandhiji
The village artisans continued to be primitive in their tools, technological
skills, design and had poor guality raw materials. They could not upgrade
their skills and tools. Therefore, the result was that the consumer goods
produced by the vilage artisans were slowly and slowly discarded by the
people living in the vilages. As a result of this, the village artisans were
hardly able to earn their livellhood. They went to towns. Thatresulted in
the migration of people from the vilages to the towns and cities. The flight
of people from the villages to the cities and towns created the problem of
slums and also unemployment in the cities. The biggest’ question the
Government of the day faces is the question of giving employment to the
people of this‘gountr% While the Planning Commission of India bhas
envisaged many schemes for eradication of poverty and unemployment, in
spite of these schemes, no durable solution has come out and the result, is
neither the flight .of population from the rurai areas to the urban areas has
been stopped, nor the people in the rural areas have been able to get
employment., The answer to the unemployment problem of this country lies
in the Gandhian approach. Giobalisation and liberalisation is not the
answer. It can directly provide a few lakh jobs. The support services would
certainly provide employment to a good number of people. But this would
only cater to the population of cities and towns. The rural population would
hardly get any employment. [t is a sad commentary that Goverrments did
not pay attention to the Action Plan and totally ignored the
recommendations of the high-power committee. As a result of this, the
Khadi Commission's budgetary support was reduced and the consortium
ioan, which was utilised up to 97-98 oniy to the tune of Rs. 472.22 crores,
was also not made available to the Khadi Commission. This created a very
awkward situation for the Khadi Commission and the Khadi and village
industries sector of the country. | would, therefocre, urge upon the
Government of kdia that if unemployment in the rural area is to be
eradicated, in our view, the rehabilitation of the rural artisan is a must. As
has been méntioned earlier, the village artisans have inherent skills and they
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can certainly meet the consumer needs of the rural and -poor sections of the
society. W their skilis are upgraded, their tools improved, raw material of
better quality iIs made available, along with designs and capital requirements,
the future will be bright, The Khadi sector should be provided with sufficient
capital for this purpose. As they have their own establishments, not much
of capital would be required for infrastructure. The Khadi sector and Khadi
production is free of environmental problems. The fabrics made of synthetic
yarn are now being discarded. Therefore, in the near future, cloth produced
by this sector has a bright future. The Government has not announced the
policy regarding the rebate from 1.4.2000, so far. The rebate policy and its
announcement on the due date has a great bearing on Khadi sales which
finally determine the Khadi production. In these uncertain circumstances,
the khadi institutions are not able to chalk out their production programme
for the financial year 2000-2001. Due to that uncertain rebate policy and
slump for the last four years, the sale of khadi goods has been adversely
affected and heavy stocks of kKhadi have azcumulated wath the institutions.
As such, the institutions are not able to carry on with their production
resulting, ultimately, in reduction of employment. When stocks get
“accumulated, the capital availability s reduced, which results in the scaling
‘down in production. 1t is worth mentioning that due to less provision in the
Budget for rebate payment, the actual rebate paid to the customers by the
institutions on sale of khadi and polyvastra is less. Rebate claims are
pending with the KVIC, to be reimbursed to the khadi institutions, There arg
heavy amountg relating to rebate claims pending with several State
Governments algo. A vary. strangs and discriminatory restriction has been
impcsed on institutions doing sales activity only. It is imperative that the

rebate claims of thesse marketing institutions are reimbursed only after
getting it audited,

Whereas, there is no ban on other institutions involved, both in
production and sale. Their rebate claims are being reimbursed without any
pre-audit.  Sir, marketing is not only the backbone of Khadi and village
Industries Sector but is also the key to the success of the whole Khadi and
Vilage Industries Programme. The problem is, the required attention and
working capial have not been paid to this very vital and important sector.

Sir, the hon. Minister in her statement mentioned that she had held
zor.ai meetings of the institutions of the Southern Zorne, Northern Zone,
Western Zone and Central Zone to find oul the problems and then the
solutions 1o the problem of the KVl Sector. It was also mentioned that after
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holding the final meseting with . different zones, a self-contained "Khadi
Package" would be announced with a fope to include the action plan as
well as the policy framework. | hope the hon. Minister would announce the
"Khadi Package* very soon. Thank you.

SHRI K. BAHMAN KHAN {Karnataka): Thank you, Mr. Vice-
Chairman, Sir, for giving me an opportunity to speak on this Calling
Attention Motion moved by Dr. Manmohan Singh. | would like to pose
some questions before the hon. Minister, based on the statement made by
her. Sir, the hon. Minister has said that the Government is taking all
necessary steps t¢o promote Khadi and Village Industries, But the facts
show opposite to this. The Plan assistance is coming down every year. In
1997-98, the Flan assitstance was Hs. 440 crores; in 1998-99, it ha€ come
down by Rs. 6 crores i.e., to Rs. 344 crores; and, in 1969-2000, it had
further come down to Rs. 320 crores. Hence, the Government is not very
keen in developing the Khad and Vilage industries because thare is a
decline in the Plan allccation every year.

Sir, coming to the creation of 2 milion jobs, | would like o guote
some of the figures from the Annual Report of the Khadi and Wlage
Industries Commission. In 1996-97, the grant to Khadi was Rs. 76 crores
and the loan was Rs. 28 crores. Subseqguently, this i1s on its decline, In
1997-98, the grant was Hs. 87 crores and the loan portion was Rs. 4 crores.
So, the question is, the grant is misused. If you are giving the grant, it is
linked to the loan. I you have given Hs. 87 crores as grant then the loan
should have been more. But, the loan was only Rs. 4 crores. Sg, the
Government has not taken any keen interest in promoting Khadi and Village
industries. Sir, the Calling Attention Motion is on the closure of Khadi units.
Now, the Khadi units, for the first time in fifty years, are being closed. It is
really a matter of concern. In Dharwad, the Government, both at the State
and the Central level, have failed to pronounce a policy on Khadi. Several
units engaged in manufacture of Khadi since more than 6 decades are now
languishing for want of funds., The recent victim of the Governments’
apathy is the Dharwad Taluk Seva Sangh which has announced its closure.
The DTSS has been functioning since pre-independence days and was
manufacturing Khadi and other industrial goods. It has provided
employment to 300 artisans. Sir, a veteran freedom fighter and President of
the DTSS, Shri Narsuman-Dave, has said that he has not received the guota
of subsidy and loan for the past two years, and the mounting burden
forced the "closure of Sangh and the bhandar. Sir, a ot of Khadi and
Village industries are being closed.
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The other clarification which 1 would like to seek from the hon.
Minister is: Why the Chairman of the Khadi and \Village Industries
Commission, whose terms has expired, has not been appointed? His term
of office expired in September, 1989. But, so far, no person has been
appointed as the Chairman.

The Parliamentary Standing Committee on |ndustry has made a
unanimous recommendation on the Rural Employment Programme. |t has
stated that the Programme has totally failed.

Now, as the earlier speakers bhave said, the high-power
committee's recommendations are there. Sir, | would like to bring to the
notice of the hon. Minister the fact that this programme was meant for a
particular weaker section. Special concessions have been provided for
SC/STs, ex-servicemen, women, minorities, physically handicapped, OBCs
and all other beneficiaries in the North-Eastern region. | would like to know
from the hon. Minister, since the inception of this programme, how many
beneficiaries belonging to these sections have been benefited. They should
be having the figuressbecause this programme is meant for that particular
section of the society. So, they are duty bound to give us the figures as to
how many OBCs have been benefited; how many minorities have been
benefited; how many people from the North-Eastern region have been
bagnefited; and how many projects have been taken up for providing
employment in the North-Eastern region, and in the Andaman and Nicobar
islands. Cut of the thousand-crore-rupee programme, which the
Government has envisaged, the banks have disbursed only Rs. 73 crores in
the last five years. | am guoting these figures from the report of the Khadi
and Village Industries Commission. How can the Government claim that

they are taking all necessary measures to promote khadi and village
industries? For example, quantitatively also, the khadi production has gone

down. The khadi production which used to be 111.49 million square metres
has gone down to 98 million square metres, the employment figure has also
gone down. So, Sir, the concern of this House and aiso of those who are
interested in seeing that the khadi and village industries should be promoted
is that whatever the hon. Minister has said in her statement, in response to
the calling-attention motion, are not the real facts and there is no concern.
The Khadi and Village Industries Commission has been established with an
intention t© promote khadi and alsc to create village industries. The
Commission has been given a target to achieve that, but nothing has been
done, On the other hand, most of the Parliamentary Committees which had
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visited those places recently had observed that the Commission is not
functioning properly. Al is not well with the Commission. The accounts
nave not been presented and there is no audit. There is no proper audit of
the utiization of the grants. There is no utiisation of the grants. There are
units which are taking crores of rupees as rebate and there are units which
are ng{ taking any rebate. The Minister has nghtly accepted that there are
bogus units.  The statement does not say as to what the Minister would
ke... You have given certan factual things, but you have failed to state as
tc what corrective steps you are going to take n regard to the various
corruption cases. How are you going to tackiz them? How are you going
to bring transparency in the disbursement of lcans? And what steps are
you gomg 1o take? Just by asking the Arther Anderson, a foreign company,
{0 advice the khadi anc village industry will not do. In that case, they will
have to first study what khadi is. They will have to study what village
industry 1s and then give a report, Ancther hon. Member had stated that
already there is the repoit of the high-power committee which was headed
by one of the former Prime Ministers of this country. They have drawn up a
very good programme of Rs. 5,500 crores. Now, the Govetnment should
give an assurance as to how that report will be implemented. How is the
Government going to see that the Rs. 5.500-crore prograrnme for the rural
industry and khadi and viilage industry is implemented, rather than saying
that we will take care or we will do this or that? You have to give a
specific assurance that the recommendations ¢of the high-power committee
will be imiplemented.

The banks will be forced to advance the lcan. They are afraid of
giving it because they fear that they will not be able to recover it.
Therefore, there is A4 need 1O evwolve a system where there will be
transparency, the beneficiaries will be selected in a transparent manner, the
various cooperatives and their marketing activities will be strengthened; and
the khadi and wilage incustry unlts will not be closed. An assurance is
needed from the hon., Minister that the units which have been ciosed down
will be revived or reopenad or restored, and whatever assistance i¢ required
to be given to these units, wilf be given. Thank you.

SHR{ SANGH PRIiYA GAUTAM (Uttar Pradesh): You did not say
anything about how to promote the use of khadi.

SHR! K. RAHMAN KHAN: |t will be automatically promoted.
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SHRIMATI VASUNDHARA RAJE: Sir, it was a most interesting
debate on the Calling Attention motion, | want to thank everyioody who
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participated i it. | think it has been a very long time since khadi was
discussed in the Heuse. 1 think it 15 extremely important that the attention
of all the Mamberg, whether in the Lok Sabha or in the Rajya Sabha, is
drawn to this very, very important sector. | do beliave that all of us are
concernad with it. | am very happy to see that Members across the board
have expressed their concern. | am also pleased that | am able to have an
opportunity of dispelling a lot of misconceptions that seem to be geoing
around. In the last few months, every morning | got up and read the
misconceptions of people, bt 1 was never able to clear them 2ll.  This is
theg first oppcrtunity that has ceme my way.

| must admit here that khadi, in nc way, is a political movement. |
oekeve it 15 something tnh which we alt are involved, whichever party we may
belong to. | also believe that whenever across the world, the word, "khadi"
comes up, it will make us all stand up with pride because we know that it
comes from {ndia.

75 A 99 B Tooi0 B WY TEl gd 21 gaiong A e |@rah § B wrd
kel fedlt @l faein &<l & W ardbe [t JifolRea ol & swew & andl 2t o7
7 6 @ 6 R 39 P Fourd EAR) §90 B b OY, §Td B % U8 HEA WEQ AW
FOF W Ao vEs e e @ 2 B 3w % o Ru-wauww e @ & B en
9 T ) dome §6 o M gel gug wed & e R for vl ) B,
fFu f0 & ftamd. &) a1, %8d g€ # 9 & FH-3 I TEN

it was basically to create jobs in rurai areas and also to utilise the
rural resources,

it is a service organisation engagaged in the promotion and
development of khadl and village industries. The high-powered committee,
neaded by Shri Narasimha Rac, had said that it was not to be perceived as
a financial mstitution, It should not involve liself with financial work., The
fimancial d=alings must go to the banks, which undetstand more about i,

As far as | am concerned, | must say that it is a wvery, very
important sector. It is not only an employment spinner, but it also gives the
peocple an opportunty to lead ther life with dignity. It alsc helps in checking
the migration of people from the rural areas to the urban areas.

Sir, | feel privieged to say that in this year, | have got an
cpportunily to look after a Ministry which deais with the Khadi and village
industrnes secior. [n the last seven or eight months | have travelled round
the couniry to try and understand what problems the khadi and village
industnes and the small-scale industnes are facing.
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| would like to bring to your kind notice that the financial assitance
is being granted by the Government, primarily in the form of grants, rebates
and subsidies. We are giving loans also, but only for fuffiling the past
commitmeants. As against the actual release of Hs.202 crores in 1899-2000,
we have a plan provision of Rs.320 crores for the year 2006-01. Provision
under the science and techncliogy secior has been increased from Rs.70
lakhs to Rs.3/- crores. Under the REGP, against the actuci release of Rs.11
crores fast year, we have now made a provision of Rs.110 crores this year
This is one of the reasons why the funds remained unuiilised in the banks,
We are now channrelising them and are trying to utilise the money as much
as possible.

The hen. Leader of the Opposition spoke about the projects for
bee-Keeping, potteries and hand-made papers, under the RDP. Hs. 11
crores have been set aside for the gpurpcese, We are taking steps to move
torward, as fast as we can.

As far as the village industries programme is concerned, we are
now banking on, what s called, margn money. This bas special
concessions for SCs/S1s, women, OBCs, particularly in the North-East
areas, where 30 per cent of the project cost, as a special congession, has
bsen given to them. BRs. 365 crores have been released to impement the
scheme. Rs.132 crecres have been placed with the tarks as advance
subsidy. But, again, ! would say that the utilisation here was very, very fow.

When | took over, the utiisation was Rs.20 crores only. During
the last eight or nime months, we have, tnrough parsuvation, pt up the
orojects before the banks and the utilisation amocunt has been enhanced
frcom Rs.20 crores to Rs.100 crores. The project approach has proved 1o be
very successful. During 1995-96, the high-powered committee had
suggested movement from pattern approach 10 project approach.  Pattern
approach was a direct loaning from the KVIC. The project appreach is one
which s appraised Dy the barnks, Cnce we moved from the paliern
approach to the project approach, it took a litle while for the barks 1o
understand and get on with the procedures. Then they staried working with
the smailer psople. Now, it has worked so well that we are getting G5 per
cert success, as opposed to a very low success rate that we were getting
with the pattern approach. Maoreover, employment creation has improved
by leaps and bounds.
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As far as the khadi programme is concerned, we, in the
Government, are committed to it. Many Members have spoken about the
rebate policy. Sir, the year 1696 was an election year. There was a three-
month period it which it was announced and there was another three-
month period during which the elections took place. But, as we took over,
we announced it by December, and than, on tie 1st of June we announced
a rebate for the whole year, which is till March 2001,

Sir, | have the figures here before me. | am a little surprised that it

has been brought up in this fashion. In the year 1995-96, the rebate policy
was declared only for the months of the year.

| think it is important to look at all of this. it is also important to
see that all rebate arrears are cleared till the beginning of this year. We have
kept provision of Rs.129 crores for the rebate last year. Out of that, Rs.63
crores worth of rebates have been claimed. OQf this, we have already made
arrangements for the release of Rs.40 crores. The rest of the money will be
released after certification and the procedures are completed by the people
who require the rebate. Once that Is gone, there will be no problem. | think,
for the first time, we have come to this state. In fact, | believe, the
Government should really be congratulated for the effort that has been put
in. 1 don't understand why people go on taking about the removal of
subsidies, removal of rehates, pecause the Government has neither removed
any rebate nor taken away any subsidy. | would like to say over here, there
is a letter from the Chief Minister of Madhya Fradesh to the hon. Prime
Minister in which he says, "l would lke to bring to your kind notice to
recansider the decision to withdraw the subsidy and rebate on khadi and
the discontinuing of financiat assistance t¢ the Khadi Udyog. In my opinion,
this is a disservice to the spirit of swadashi and the model of seli-refiant
growth that we have been pursuing sirce our struggle for independence
please recconsider your degision.” We are stil trying to figure ocut what
decision this is because we have taken no such decisicn. As far as the
rebate is concerned, we, in fact, are well ahead. | was just loocking at the
position of the rebate in the States. | would ke to tring to your notice, Sir,
the situation as it exists today. In Karnatakg, the amount of arrears today is
Hs.5 crores. The rebate for 2000-2001 has npt yet been -announced. In
Kerala, the rebate arrears are Rs.B.28 grores. They-have announced a rebate
of 10 per cent this year, m Madhya Pradesh, the arrears are Rs.1.50 trores,
They have not announced the 10 per cent rebate for this year. in Bihar, t is
Rs.7 crores. They have not announced the rebate, subsidy, for this year. In
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Maharashtra, it is As.1.66 crores. They have not announced the rebate for
this year. In West Bengal, it is Rs.8 crores. The rebate has not been
announced for this year. As far as Delhi is concerned - because Mrs., Dixit
vias also been very concerned about khadi-there has not been any rebate
declaration, not before and not now. So, | would like this misconception to
be dispeiled because so much of this is going around. People should now
start looking into their own homes before they talk of this at the public level.
In fact, against the original budget provision of Bs.64 crores in 1899-2000, we
have released Rs.95 crores. In the next budget,we have kept a provision of
Rs.128 crores. Here | would just like to point out to you a letter which has
come to me from the Swadeshi Forum for Khadi. The Convenor s Mr.
Kapil Sibal. Then, Mr. Daliit Singh, Dr. Manu Bhatt, Mr, V.K. Gupta, Mr.
Pradeep Chauhan, etc. Mr. Ram Shastri has written a letter to the hon.
Leader of the Opposition in the Lok Sabha and sent a copy of it to me ard
to the Prime Minister. "Respected Sonia Gandhyji, | would like to draw your
attention to the 9" August dharna for khadi subsidy, undef your leadership.
You may not be aware that on 58" August, the Prime Minister, Shri Ata!
Bihari Vajpayee and the S5 and RI Minister, Mrs. Vasundhara Raje,
announced Hs.84 crores as khadi rebate and 100 days rebate in the current
year. Following this, the Khadi Commission called off the 8" August rally and
strike in the Khadi Bhavan. In this backdrop, there is no justification for you
to sit on this dharna. Ohbvicusly, your advisors did not brief you properly on
the issue. It is another matter that severai other important khadi problems
are yet to be solved.” | have to bring this to your notice because you- know,
when we are discussing this, as of tocday, we have had a lot of raids cn
varicus institutions. Now, | just want o bring out the situation about the
institutions. Yes, Dr. Manmohan Singh did mention that the khadi production
has gone down; and, consequently the employment also. It has gone down.
In 1996-97 it was 111,49 Msg Mis. In 1997-88 it was 104.20 Msqg Mts. In
1098-9% it was 98.20 Msg Mts. crores. This is the guantity, in Msg metros.
But, Sir, strangely enough, the rebate went up to 110 crores, 197 crores
and then 160 crores during 1886-87, 1687-98 and 1998-69 respectively. Also
keeping in mind, there is a Non-Plan expenditure of Rs.24 crores, Rs.24
crores, Rs. 24 crores still remains. | just like to know as to why that
situation arose and because of that we had a few raids done.

Out of 66 institutions in Andhra Pradesh, Punjab, Haryara, U.P.
and many other parts of the country where we had the raids, | would
imagine 99 per cent turned out to be bogus. Now, | do not have to say
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that this is not something that has happened overnight. The number of
nstitutions under the KVIC in 1890-91 was 1172. But in 1985-96, it went up
to 4777. It is a huge jump! | would just like to know what happened there,
who took interest in this and how much of this actually went to the poor
bunkar and ‘karzin' that everyone talks about. | think they were alf
concemed. i is now time for us to take a long and hard look at all of this.

Dr. Manmohan Singh has talked about the Rs.5000-crore
programme. |t was a programme which, he said, would bring about some
20 lakh pbs, two million jobs. He said that the programme would be
approsamately Rs.5700 crores. | would like to say here that that was the
time when Mr. Chidambaram was the Finance Minister. The institutions and
the banks were asked, at that time, to give liberal credits, but the banks
were extremely reluctant and did not. In spite of that, the Government has
been releasing sufficient grants and subsidies as per their requirements. We
are malking an effort to sort this out so that the KVIC can get sufficient

funcis, so that they can pass on that money.

! would like to say here that there was a problem of term loan. We
are trying, at this moment, to sort out this problem. What happened was
that the Government extended a guarantee to the RBI for extending a line of
cred® to the Consortium of Bank Credit for Rs.1000 crores to the KVIC for
relsasing term loaris to the Khadi and Village Industries sector. This was
done after the agreement was signed between the RBI and the Government.
| am wary somry to say that the funds which were utilised, were not utilised
for tarmn loan requirements, but treated as working capital. This has created
serious problems for us because this amount of Rs.263 crores has been
utiised by,,,ﬁlha Khadi institutions as working capital, against the terms and
conditions which were imposed by the RB! and also agreed to by the then
Governmed. The KVIC is making payment to the banks to honour the
commitment of the Government, but the Khadi institutions are agitating and
saying that these term loans should be converted into working capital, It is
our job now to try and sort out this in the best possible manner and also to
help alleviate these problems of the Khadi sector through the effective

cisbursament of at least credit.

Now, production and employment generation, Sir, are declining,
We agree with that. They are declining because of poor quality, poor design
and poor marieting. This is not something that happened overnight. [t has
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been happening. But | am very.glad to say that everyone has woken up to
this fact now. We have woken up to this the moment we came into this
Ministry. We are, today, making special efforts to develop new products,
new designs and to bring about new strategies. A lot of people wondered
why we have broughit in Arther Anderson. | would like to make a clarification
here. Yes, the high-power Committee has made a lot of-very, very useful
suggestions. But, to take the Khadi institution into the 2000 and into the
new millennium, it is important for us to be able to financially-restructure it
in such a way that it will give the best results to the people who are part of
it. | do not think Dr. Manmohan Singh will disagree with me. He was the
one who opened out and also showed us the way. | think this is one of the
ways in which we can make it into a world class product. Khadi is not
something that | am going to take away and put behind the lock and key
here in this country. It is something which has access and which will be
popular across the world, if you are able to put it in the right context. | will
say that is the reason why, for the restructuring, financial restructuring, and
for the road map of how to take it in a globalised set-up, we have got in
Arther Anderson. We hear a lot of comments about it in the newspapers.
it is a company which is here, run by partners who are completely Indian,
‘with 168 employees who are completely Indian. But the best part of it is
that its professional services have been taken by the Andhra Pradesh State
‘Electricity Board for a huge restructuring programme by the Haryana State
Electricity Board for another' huge restructuring programme, by the
Karnataka Government which is looking at a whole investment scenario for
the coming years. They have taken them--the RBI, the Bank of Barcda, the
Allahabad Bank, the Petroleum Ministry, the Ministry of External Affairs, the
Telecom Ministry, the Videsh Sanchar Nigam. 1| would imagine, Sir, there
are so many people making use of tha professional services of this group. |
think khadi should also be allowed to make use of something that,
obviocusly, sc many people find good. As | have said, Sir, | have no
intention of forcing these decisions dawn anyone's throat. | believe,
probably, | am one of the few Ministers who have actually taken the trouble
to attend the zonal meetings. | do not knaw how many people have done
thiat. Maybe, | am wrong, but | have attended four zonal meetings and | will
be attending the fifth one, in the first weeK of September. My idea is; we
will all sit down and all of these will be put into a churning process - the
high powered committee's reports, the Arthur Anderson's Report, which will
come out by the end of October - and it is only with the participation of all
those pecple who are concerned in the sector, that we will be able to come
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out with a new plan for the next five years. | am hoping, and | am sure,
that we will be able to, in the next few months, bring out a programme
which will be for a five-year term, which will satisfy the people who have a
genuine involvement with khadi. Our job is to take away all those wolves in.
sheep's clothing, or at least to make an attempt, and to try and bring
people who are actually and deeply concerned with this sector so that we
can today bring about a new horizon and new disha, | would say, for the
khadi sector. | am very hopeful, Sir, because | see there is a lot of concern
from everybody, and | believe that all of us, if we feel strongly about it, will
appply ourselves, leaving aside all political considerations, to see that this
sector actually works. | am very, very grateful, Sir, that you have given me
the time.

Sir, | will just go through some of the issues that have been raised.
Sir, while the khadi production has been going down, | will be happy to tell
you that the V.I. production has been going up steadily. So, | believe that,
if we are able to give some kind of thought and vision towards the V.l
sector, we will be able to put together a huge area which wil provide the
rural employment that the hon. Leader of the Opposition and everybody else

was talking about.

As far as hand-made paper and honey is concerned, the work was
started in 1991. In Sanganehar we have established an institute for hand-
made paper, and the production and export has started increasing.
UNDP's assistance is alsc being utilised to strengthen i.

Regarding honey, Sir, we have an institute in Pune, and that has
been strengthened, and we are further strengthening it with the Rs.11 crore
amount which the UNDP has given us. All these efforts of KVIC we will be
putting into some kind of pipeline, after the zonal meetings and the weekly
discussions with the stake-holders have taken place. We want that our
technotoyy, our R&D activities are strengthened. Wherever these activities
exist, we would like to strengthen them. As Mr. Salim said,-and | do
believe-the market 15 very important, Market standards, advertising
campaigns, new products and new designs are the new focus for us and
we want to be able to put much of our efforts into this.

Regarding credit, Sir, it is extremely important and banks are being
rmortored regularly so that we can motivate them and get them to lend.
This is the reascn that the Margin Money Scheme which was 20 crores of
rupees has now gone up to almost a hundred crores of rupees. That, |
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think, is a very major improvement. Khadi can generate employment, and
with new products, new designs, new marketing strategies, we will be able
to do a lot, Sir, we have taken recently initiatives with NID and NIFT. | told
you, Sir, that there has beenh absolutely no delay in rebate. In fact, it has
been granted much earlier than by most others. | have explained to you
about Arthur Anderson. We are looking at quality standards, we are looking
at modernisation and renovation of the old Khadi Bhavans, and also, as |
said, at the R &D activities .

Sir, | wilt quickly go to other areas, what we plan to do. As far as
the measures to prune out corruption are concerned, we will be happy to
see that normally it is over a hundred crores of rupees, the rebate claims,
but this year, because of the steps that we have taken, we expect those
claims would be less than 75 crores of rupees.

We have had friendly discussions with the khadi institutions and the
stake-holders, and we will be able to put a policy through and an action
plan for five years very soon. As far as the new Iintiatives are concerned,
the khadi institutions have written to us about their problems. They would
ike the procedure for releasing khadi rebates to be simplified and also to
make it efficient and institution-friendly. We agree to that and we are
looking into it. This will be part of the package with which we are coming
out. We have brand names for khadi and village industry products. Khadi
and Sarvodaya have been registered as brand names. We have registered
Khadi as domain name and we bhave also registered Khadi as a
geographical indication. New products and new designs, as | have said, are
locked into by NID, NIFT, etc. The new marketing strategy includes opening
of khadi shops at international airports. As regards the cluster programmes,

which everybody talkked about, we will emphasise one by cne and take them
up.

Bio-fertilizers and bio-pesticides is another area to which we are
paying a lot of attention, Finally, we are considering how to bring more
capital into the KV sector. There is an inventory of Rs.7580 crores. NMr.
Hahman Khan mentioned about this. | must say that this Rs,750 crores did
not build up over the last seven montns. [t was bullt up over the years, |
agree that it is there; and it is there because of substandard guality,
because it was not sold in time and because of a lot of other problems.
But we have said that we will take every step to liguidate this inventory and
we are going to do it through various -exhibitions, when they meet at urban
centres as well as rural centres.  We hope that we will be able to get this
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done very soofi so that the money can go back to it as working capital.
We will -be giving them assistance to do this. Institutions will also be
allowed to give additional rebate from the Price Fluctuation Fund. | will
again request all the State Governments to release the State rebates ard
refrain from writing to us, unless they have done so. As far as the CBG loan
is concerned, we are working out the problem of capital. As | have said,
CBC Jis .really meant as term-lcan. But we are releasing it to khadi
institutions and we will treat it as working capital, which is against the terms
and conditions of the loan. We intend to find a soiution to this at the
earliest. | would like to say that since | have had the opportunity and
priviiege of being with this sector only for the last seven or eight months,
we are coming up with a a package for the small-scale sector, giving them
a level-playing field, and we are trying to build up their confidence so that
they can go into the 21* century holding their heads high. This is for the
first time that something like this is happening. | think we need to commend
the Prime Minister for having taken this step. In the meanwhile, we are
working out the 'khadi things. | think within a short pericd of time, say, one
year or one-and-a-half years, if we are able to make this into a reality, 3R
OS] HAIA TOA oedl ) W@t 8 of g o= ¥ €1 | request the hon.
Members to extend their co-operation in the time to come because it is a

sector that all of us are concerned with. | am sure, together we will be able
to turn this sector around.

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI O. RAJAGOPAL). Sir, we can have a half-an-hour lunch
break.

SHRI K. RAHMAN KHAN:I Sir, | want to seek one clarification.

THE VICE-CHAIRMAN  {SHRI SURESH PACHOURI): No.
Supplementary Demands for Grants (Railways) 2000-2001,

SUPPLEMENTARY DEMANDS FOR GRANTS
(RAILWAYS) 2000-2001

THE MINISTER OF RAILWAYS (KUMAR! MAMATA BANERJEE): Sir,
| beg to lay on the Table a statement (in English and Hindi) showing the
Supplementary Demands for Grants (Railways) for the year 2000-2001.
[Placed in library. See No. LT-2225/00]
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